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GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

ClvU Secretariat 
SrinagariJammu 

Notification -
Jammu, the \~April, 2019 

SRO 28'3. - In exercise of the powers conferred by sub·section {1) of 
section 12 of the Code of Criminal Procedure, Samvat 1989, the Government hereby 
appoint the following officers to be the Exetutive Magistrate of the first class who 
shall exercise all the powers of an Executive Magistrate of the first class w»hin 
temtorlal jurisdiction as may be assigned to them by the District Magistrate Klshtwar 
tlll Lol< Sabha Election 2019 Is over. 

S.No Name of the Officer Designation 
1 Bharat Assistant Professor 
2 Rohit Gupta Ass1stant ProfessoF 
J Barket All Assistant Professor 
4 Munish Kumar Assistant Professor 
5 Meer All ZEO 
6 Shamim Ahmed Lecturer 

By Order of the Government of Jammu and Kashmir. 
Sd/-

(Achal Sethi) 
Secretary to Government. 

Dated :- 1·2. - 04- 2019 No. LD(P)1~2019 
Copy to the :-

1. Chief Electoral Officer, Jammu and Kashmir. Jammu. 
2. Divisional Commissioner, Jamm~. • . 1 to his letter No. 151-
3. Distnct Magistrate, Kishtwar. Th1s IS With re,erence 
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5. 

52/DMJK dated 10.04.2019. J u for publication In an extra 
General Manager, Government Press. amm 
ordinary issue of the Government Gazette and Parliamentary Mairs. 
SRO sectton, Department of law, Justrc 
(W 7.S.C} l'fo....- ·~-

(Khursheed At1mad Bhat) 
Deputy Logal Remembrancer. 
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